IN THE HIGH COURT OF ORISSA,
CUTTACK

CC Applications Notified for compliance of
court fees/removal of defects.

Date : 10.06. 2026

SL Date of Court Fee Notify

|NOT READY CASES

1 |28475/2026/25.04.2026 |CRLMC/1376/2024 |S D JENA |328.00,3*328 égffg
2026-

2 |41544/2026(09.06.2026 |CRLMC/163/2025 |AK MISHRA 6o
* _

3 141546/2026/09.06.2026 WP (C)/6478/2006 |M BARAL 5.00,3%5 dms 12026
document 06-10

* —_

4 |41548/2026(09.06.2026 |WP(C)/2259/2004 M BARAL 4.00,3*4 dms 12026
document 06-10

2026-

5 141550/2026(09.06.2026 |FAO/564/2026 D BISWAL D610
2026-

6 |41551/2026(09.06.2026 |WP(C)/7260/2004 |M.BARAL 4.00,3%4 dms |0 "7
2026-

7 141553/2026(09.06.2026 |WP(C)/15766/2006 M.BARAL 3.00,3%3 dms |0 70
2026-

8 |41556/2026/09.06.2026 |CRLMC/1142/2026 |MK MOHANTY D610
2026-

9 [41558/2026/09.06.2026 |BLAPL/2058/2026 |G.ROUT 60
2026-

10 |41562/2026/09.06.2026 WP (C)/22554/2024 |AK SWAIN D60
2026-

11 |41563/2026/09.06.2026 |WP(C)/15740/2026 PN JENA D610

READY CASES

4.00, 4*3.00 2026~
download copy |06-10

3.00, 3*3.00 2026~
download copy |06-10

5.00, 5*3.00 2026~
download copy |06-10

29.00, 29*3.00 |2026-
download copy |06-10

88.00, 88*3.00 |2026-
download copy |06-10

12 141538/202609.06.2026 BLAPL/2994/2026 |P.R.MISHRA

13 ]41539/2026/09.06.2026 CONTC/1021/2026 |PK MISHRA

14 141549/2026/09.06.2026 WP (C) /14253/2026 M.NAYAK

15 |41555/2026/09.06.2026 RSA/341/2025 S.K.SWAIN

16 41564/2026/09.06.2026 WP (C)/17144/2026 |G ROUT

RITURANJAN |5.00, 3*5 2026-

17 41677/2026|10.06.2026 WP (C) /15453/2026 CHHOTARAY |paperless 06-10
AMLAN

* -

18 141678/2026|10.06.2026 BLAPL/4880/2026 |SHAKTI 3.00,373 2026

PAUL download copy |06-10

119 |41679/2026(10.06.2026 |BLAPL/5264/2026 |AMLAN 4.00,4*3 2026-




SHAKTI
PAUL
- - |

DOWNLOAD COPY ‘06—10 ‘

N I C (Software Team)



